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Completion of Calcutta Metro Project

1145. SHRI ASHOK MITRA: Wil
the Minister of RAILWAYS be pleased
to state:

(a) the approximate date by which the
Calcutta Metro Project is likely to be
completed;

[9 AUG. 1995]

to Questions 174

(b) whether a survey has been underta-
ken to gauge to the economic, social and
cultural consequences of Government's
inability to complete this project even in
the course of two decades; and

(c) whether proposals are on the anvil
to offer monetary compensation to the
citizens of Calcutta for the long disloca-
tion of their life and living on account of
the Metro project?,

THE MINISTER OF RAILWAYS
(SHR1 C.K. JAFFER SHARIEF): (a)
December, 1995.

(b) No, Sir. However, the escalation in
the project cost has been from Rs. 140
crores to Rs. 1562.68 crores.

(c) No, Sir. Commissioning of full sec-
tion of Metro line form Dum Dum to
Tollyganj is expected to bring the much
awaited relief to the people of Czlcutta.

Damage to the Electronic Telephone
Exchange at Mangan in Sikkim

1146. SHRI KARMA TOPDEN: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) whether it is a fact that the
electronic telephone exchange at
Mangan, the Head Quarter of the North
district, in Sikkim was damaged in April,
1995 and since then the exchange has not
been functioning, thus totally cutting off
the area from the rest of the country;

(b) if so, what caused this damage and
what are the reasons that have taken so
long to repair it, and

(c) what is the extent of the damage
and how much longer it will take to
restore the exchange to full working
condition?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Mangan
Exchange (256 Port C. DOT) as well as
Mangan UHF Station were damaged on
14.5.95. Local services of Mangan
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telephone exchange were restored on
15.5.95. Howecver, the STD link of
Mangan could not be restored on account
of serious damage to transmission
equipment at Mangan UHF Station.

(b) The damage to Mangan telephone
exchange and UHF Station was caused as
over head high tension (HT) power line
had broken down over the local telecom.
allignment. The STD link of Mangan was
restored on 10.7.95 with the available
resources of transmission equipment in
the area but it again went out of order
aftcr two days.

(c) The extent of damage is to the tune
of Rs. 65750~. Ms Punjab
Communication Ltd., Chandigarh have
been contaced for supply of the
equipment and restoration of STD link is
expected to be completed by next 15 days
on suply of repaired transmission
equipment.
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Production cost of Crude Oil

1148. SHRI T. VENKATRAM
REDDY:
SHRI G. PRATHAPA
REDDY:

Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to
state:

(a) whether Government have agreed
to bring the domestic prices of crudc oil
at par with the prices of imported crude
oil;

(b) if not, the facts in this regard;

(c) whether the cost of production of
domestic crude oil is less than the
average total cost of imported crude oil
including - transportation  expenditure
therein;

(d) if so, the details thereof;

(e) the average production cost of
domecstic crude oil at national level
during the last three years; and

(f) the projects having maximum and
minimum production cost in the country,
separately?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (CAPT. SATISH
SHARMA): (a) and (b) Government has
decided to price the indigenous crude
reccived under the production sharing

~contracts at international price.

(¢) to (f) The current domestic sale
price of crude oil including royalty and
cess effective 1.4.93 is provisionally fixed
at Rs. 3296/MT. Thc weighted average
FOB rate of imported crude oil duaring
1994-95 is about Rs. 3692/MT.



